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None present for applicant.
Mr. Anil Mehta, Counsel for re:po*me

The feézpbn‘dehfs have . filed MA No: 45/2010
thereby annexing order dated 09.11.200% whereby
Wit Petltlon has been restored to its ortcunal number.

"In view of what has been stated above we ai
of the view that since the Writ Pelition has bed

restored by the Hon'ble Hzgh court, the present
Coitempt Petition d06§ not - survives, which sha{iw
accordingly disposed Oof. E\_idticeS"issued to the v
respondents are héreby discharged. '

diépos‘ed of

The MA shail also stands
accordingly.
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